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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEOABAD BENCH 

O.A.NO.  

DATE OF DEClSlON_2_1O/4/2r  

I1r.J.1 .?atria 	 Petitioner 

Advocate for the Petitioner [s 
Versus 

TrL 	f TnrT 	: DS 
Respondent 

Advocate for the Respondent [s t 

CO RAM 

The Hon'ble Mr.?.Ot-apan 	 ernbr 	j) 

The Hon'bte Mr. 

JUDGMENT 

Whether Reporters of Local papers may be allowed to see the Judgment 

To be referred to the Reporter or not 1
/ 

, Whether their Lerdships wish to see the fair copy of the Judgment 

4, Whether it needs to be circulated to other Benches of the Tribunal ? 



-2- 

IL 

Shri J.R.Pateria, 
2007, paleria Bhuvan, 
Rebman pcle, i<alupur, 
Ahmedabad. 

Ad:OCate : party-in-person ) 

VERSUS 

Applicant 

union of India, through 
The Secretary, 
!4inistry of Home Affairs, 
Of fic e of the Registrar General 
flew Delhi. 

The Director, 
Director of Census Operation, 
Gujarat, Kerawala Building, 
Opp. V.S.Hospital, 
Ellisbridge, 
Ahrnedabad. 	........  

Advocate : irs.P.Safaya ) 

ORAL - ORDER 
O.A ./236/93 

Respondents 

DATE : 10/4/2000 

Per : H0n'ble ghri p.C.Kannan 	Hember (j) 

rr.J.R.Pateria, nartv in nersur,  is not present. He was 

rot uresent an earlier once ion also. F ismised -or de-a' it. 

(. 	c 

(p.c .Karvan) 
i-ierrber (J) 

n izk 
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iN 	T-jE C NTAJ- AjitIN 151 FIAT IV . TR IBUN?J, 	ApAk ENCH 

OA/T / NA/PT 	- 	of cj 9 

T _ 	 APLICANT 

VERSUS 

RESPONT(5) 

I N D E X 	S H E E T 

DESCRIPT ION OF J2OCUINTS PAE 	- 
lej on - - 
2.- Hc ( 

_- - ?L_ - 

Certified that the file is complete in all respect.s. 

Signature of S.O.(J) 	 Signature rf Jeal. Hand. 	- 


